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Petition(s) for Special Leave to Appeal (Civil) No(s).14428/2009

(From the judgenent and order dated 01/12/2008 in WP No. 5219/2008
of The H GH COURT OF BQOVBAY)
ADM N. UNI ON TERRI TORY OF D. &N. HAVELI Petitioner(s)
VERSUS
GULABHI A M LAD Respondent ( s)

(Wth prayer for interimrelief and office report)

Dat e: 19/04/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE R M LODHA

For Petitioner(s) M. P. P. Mal hotra, ASG

|3 Kri shan Kumar, Adv.

Mb. Rekha Pandey, Adv.

M. D. S. Mahra, Adv.

M Sudar shan Si ngh Rawat, Adv.
Vs

For Respondent (s) Asha CGopal an Nair, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Heari ng concl uded.

Orders reserved.

( Ravi P. Verma ) ( MS. Negi )
Court Master Court Master



